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1 	
fl0 k/c 	Applicant (s) 

) 	 Adv. for the 
Petitioner (s). 

Versus 

Respondent (s). 

)'\c. 	Adv. for tha 
Respondent (s) 



O.A./357/90 

CORAM ; Hon'ble Mr.A.V.Harjdasan : Judicial Member 

Hon' ble Mr.M.M.Singh 	: Administrative Member 

09/08/1990 

1either the applicant nor his counsel present. 

It appears that the applicant is not interested in 

prosecuting the matter. The application is therefore 

dismissed for default, without being admitted. 

It is seen from the flue that there are two 

applications with the di ren 	ts- aty aene 

same number. Registry 

to expn how such application has to be/haened to be 

taken n to file. 	 -. 

M.M.Singh ) 	 ( A.V.Harjdaan 
Administrative Member 	 Judicial Member 


